
Fcrr kkr. e"-- 

Ft y 

V r4lt,_4 - 

	 9;; 

FORM No.-4 
See Rule (12) 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH 

ORDER SHEET 
CL 

- 	 () 	Application No .......................................... of 200 3 
Applicant(s)..J..bJQ.f4/4 	 Respondent(s)..U17.....  

Advocate for Applicant(s). 	. (?. I- ..... j........ ............. Advocate for Respondent(s). 
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1.2PEi DT. 24.4.2003. 

2he 	1icnt having fcd the 

terrnirticn from service underS the oriers of 

th 	C.many Judge of C) rissa high C.urt, there 

reinins nothing to oe ar'jud ica ted in this csC 

isy this Triiunal.Hence this OA is dismissed, 

Send CO,ies of this oràer to th 

Sn(ents) a1ongwith per osok,as nd free cnpie 

Of this order Se given to leimed counsel for 

the, ap1icnt. 
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